INSURANCE REGULATORY AND

irdai DEVELOPMENT AUTHORITY OF INDIA

Ref: IRDAI/Life/Cir/Misc/079/04/2020 4t April 2020
To All Insurers
Sub: Additional time allowed for filing Regulatory Returns

This circular is issued further to the Covid19 related Instructions vide Circular Ref:
IRDAI/ INSP/ CIR/ MISC/ 077 /03/2020 dated 30t March 2020 as an addendum.

*Additional Time allowed for filing Regulatory Returns as at 31.03.2020
a) Monthly Returns : 15 days
b) Quarterly, Half-Yearly and Yearly Returns : 30 days
c) Cyber Security Audit : 30 days

*It may be noted that this time is granted in addition to the time normally available for filing
the above returns.

This is issued with the approval of the Competent Authority.

( K. Ganesh)
Member (Life)



